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Kendriya Vi dyal aya Sangat han & Ors. ... APPELLANT (S)

VERSUS

Ram Rat t an Yadav .. . RESPONDENT( S)
(Wth office report)

Date : 30/01/2003 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. S. Rajappa, Adv.
M. H Jayaram Adv.

For Respondent (s) Prakash Shrivastava, Adv.
Ni tin Bhardwaj, Adv.

A. L. Al ahawat, Adv.
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UPON hearing counsel the Court made the follow ng

ORDER
....... L....l.........T...... T T T T
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M. S. Raj appa, | earned counsel for t he
appellants started his argunents at 3.30 p.m and
concl uded at 3.55 p.m Thereafter M. Prakash
Shrivastava, |earned counsel for the respondent started
his argunents and had not concluded when the Court rose
for the day leaving the natter as part-heard.
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(R K. Dhawan) (Shel l'y Sengupt a) @@
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